
$~11 & 12
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ O.M.P. (COMM) 155/2024 & I.A. 7804/2024

M/S INTECH BRINECHEM LIMITED .....Petitioner

versus

M/S DE DIETRICH PROCESS
SYSTEMS INDIA PVT. LTD. .....Respondent

+ O.M.P.(I) (COMM.) 81/2024 & I.A. 5927/224
DE DIETRICH PROCESS SYSTEMS
INDIA PVT. LTD .....Petitioner

versus

INTECH BRINECHEM LTD. .....Respondent

Appearance:- Mr. Jagdeep Sharma, Mr. Shashwat Misra & Mr.
Kartikay Sharma, Advocates for M/s Intech
Brinechem Limited in Item Nos. 11 & 12.
Mr. Neil Hildreth, Mr. Rahul Jain & Mr. Kshitiz Arya,
Advocates for De Dietrich Process Systems India Pvt.
Ltd. in Item Nos. 11 & 12.

CORAM:
HON’BLE MR. JUSTICE PRATEEK JALAN

O R D E R
% 06.09.2024

The Hon’ble Judge is on leave today.

List on 22.11.2024.

BY ORDER

(COURT MASTER)
SEPTEMBER 6, 2024/‘pv’

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 10/07/2025 at 05:24:39


